Annexure — 8

Name of the corporate debtor: Marshall Breeders Private Limited; Date of commencement of CIRP: 15th May, 2024; List of creditors as on: 4th February, 2025

List of operational creditors (Other than Workmen and Employees and Government Dues)
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Mrs. Lalmati Hansraj Prasad (Legal
1 |Heir of Hansraj Prasad) 27-05-24 254,274.00 0.00 Unsecured |- - No 0.00 0.00 0.00 254,274.00 0.00 Insufficient proof of claim
2 |Mr. Maruti Gangaram Gunjal 14-06-24 660,436.00 0.00 Unsecured |- i No 0.00 0.00 0.00 660,436.00 0.00 Insufficient proof of claim

Total

914,710.00 914,710.00




